NATIONAL COMPANY LAW APPELLATE TRIBUNAL
6TH FLOOR, EZHILAGAM ANNEXE BUILDING, CHEPAUK, CHENNAI, TAMILNADU
DAILY CAUSE LIST DATED 23.02.2026 (MONDAY)
CHENNAI BENCH (HYBRID MODE)
10:30 AM
Click here to join VC
In the Court of Hon’ble Mr. Justice Sharad Kumar Sharma, Member (Judicial),
Hon’ble Mr. Jatindranath Swain, Member (Technical)

Note: No Mention will be permitted without prior consent of the other side.

For Admission (Fresh Cases)

S.No. | Case No. Name of the Parties Counsel for Appellants | Counsel for
Respondents
1. | Comp App (AT) (CH) D Aparna Mr. Y Suryanarayana
(Ins) No. 98/2026 Vs
Delay in refiling Canara Bank & 2 Ors.
IA No. 290/2026
For Direction
IA No. 291/2026
For Stay
IA No. 292/2026
2. | Comp App (AT) (CH) KG Ajayachandran Nair | Ms. Ramya
(Ins) No. 55/2026 Suspended Director of Subramaniam
For Stay Alka Ventures Pvt Ltd
IA No. 138/2026 Vs
For Exemption Jacob PP & 30 Ors.
IA No. 139 & 140/2026
Defective Cases
S.No. | Case No. Name of the Parties Counsel for Appellants | Counsel for
Respondents
3. | Comp App (AT) (CH) Rajasekhar Reddy Mr. CV Shailandhran
(Ins) No. 94/2026 Jampala, Suspended Mr. Ujjwal Jain
For Stay Director, Shrushti
IA No. 281/2026 Contech Pvt Ltd
For Exemption Vs
IA No. 282/2026 Varahi Infra & Anr.
(With defects)
4. | Comp App (AT) (CH) Nova Castle Apartment | Mr. Bijoy P Pulipra
(Ins) No. 95/2026 Owners Association
Vs
(With defects) K Parameswaran Nair,
RP, Samson and Sons
Builders & Developers
Pvt Ltd & 2 Ors.
5. | Comp App (AT) (CH) Sanctuary Apartment Mr. Bijoy P Pulipra
(Ins) No. 96/2026 Owners Association
Vs
(With defects) K. Parameswaran Nair,
RP, Samson and Sons
Builders & Developers
Pvt Ltd & 2 Ors.



https://nclat-chennai-bench.webex.com/nclat-chennai-bench/j.php?MTID=mfa4d3c307ccdc967d534a5a5dd9ac994

Comp App (AT) (CH)
(Ins) No. 97/2026

(With defects)

V. Venkata Sivakumar
Erstwhile Liquidator of
The Jeypore Sugar Co.
Ltd

Vs

Rakesh Sharma
Chairman & Managing
Director, IDBI Bank Ltd
& Anr.

Mr. V Venkata
Sivakumar

For Orders
(Requests for adjournment in Item Nos. 7-8 will not be entertained)

S.No. | Case No. Name of the Parties Counsel for Appellants | Counsel for
Respondents
7. | IANo. 1797/2025 Sathya Moorthy Sai Mr. Chandramouli Ms. Anusha Peri R1
(For Additional Docs) Prasad, Suspended Prabhakar Ms. Elamathi- R2
in Director of Ozone Ms. Revathi
Comp App (AT) (CH) Projects Pvt Ltd Manivannan- R3
(Ins) No. 134/2023 Vs
For Directions Shapoorji Pallonji and
IA No. 448/2023, 161, Company Pvt Ltd &
999 & 1134/2024 3 Ors
For Exemption WITH
IA No. 450/2023
To Vacate Stay
IA No. 816/2025
8. | Comp App (AT) (CH) Kunnel Engineers & Mr. Jerin Asher Sojan Mr. SK Harinarayanan
(Ins) No. 197/2023 Contractors Pvt Ltd
Vs
Ozone Projects Pvt Ltd
9. | Comp App (AT) (CH) No. | Deccan Advanced Mr. VV Sivakumar Mr. Edward James
27/2025 Sciences Pvt Ltd R2- R4
For Stay Vs Mr.Pranav
IA No. 438 & 502/2025 | Escientia Advanced Gopalakrishnan RS
For Additional Docs. Sciences Pvt Ltd & 10 Mr.Ramasubramaniam
IA No. 439/2025 Ors Raja - R6 R7 R8
WITH Mr. VV Sivakumar
R9- R11
10. | Comp App (AT) (CH) No. | Dandu Chakradhar & Mr.Ramasubramaniam | Mr. Edward James
69/2025 2 Ors Raja R2-R4
For Stay Vs Ms. Kesang Tenzin
IA No. 705/2025 Escientia Advanced Doma R6
Sciences Pvt Ltd &
8 Ors
11. | Comp App (AT) (CH) No. | Dandu Chakradhar & 3 | Mr.Ramasubramaniam
78/2025 Ors. Raja
For Exemption Vs
IA No. 763/2025 Escientia Biopharma
For Stay Pvt Ltd & 9 Ors.
IA No. 764/2025 WITH
12. | Comp App (AT) (CH) No. | Deccan Advanced Mr. VV Sivakumar Cyril Amarchand

39/2025

For Urgent listing

IA No. 517/2025

For Exemption

IA No. 518/2025

For Additional Docs

IA No. 519, 551, 552 &
553/2025

For Stay

IA No. 520 & 550/2025

Sciences Pvt Ltd

Vs

Escientia Biopharma
Pvt Ltd & 12 Ors.

Mangaldas R2 R3
Mr. Bharadwaja
Ramasubramaniam
R12 R13




13. | Comp App (AT) (CH) Umesh Purshottam Mr. Y Suryanarayana Mr. VVSN Raju- R1
(Ins) No. 70/2025 Jhetwani
For Direction Vs
IA No. 224 /2025 State Bank of India &
Anr.
WITH
14. | Comp App (AT) (CH) Umesh Jhetwani Mr. Y Suryanarayana Mr. VVSN Raju- R1
(Ins) No. 71/2025 Vs
For Stay Vamsi Kambhammettu,
IA No. 225/2025 Liquidator of Meena
Jewellers Exclusive Pvt
Ltd & 5 Ors.
WITH
15. | IA No. 1413/2025 Umesh Jhetwani Mr. Y Suryanarayana Mr. VVSN Raju- R1
(For Amendment) Vs
in State Bank of India &
Comp App (AT) (CH) 3 Ors.
(Ins) No. 74/2025
For Direction WITH
IA No. 232/2025
16. | Comp App (AT) (CH) State Bank of India Mr. VVSN Raju Mr. Y Suryanarayana
(Ins) No. 82/2025 Vs R1
For Additional docs. Umesh Purshoram
IA No. 238/2025 Jethwani & Anr
17. | IA No. 286/2026 RK Distilleries Pvt Ltd Ms. Nishitha B Mr. Shabbeer Ahmed
(To implead) Vs
in Sreenivasa Rao
Comp App (AT) (CH) Ravinuthala, The RP of
(Ins) No. 267/2025 Nadhi Bio Products Pvt
For Stay Ltd
IA No. 767/2025 WITH
18. | IA No. 285/2026 BRK Spirits Ms. Nishitha B Mr. Shabbeer Ahmed
(To implead) Vs
in Sreenivasa Rao
Comp App (AT) (CH) Ravinuthala, The RP of
(Ins) No. 268/2025 Nadhi Bio Products Pvt
Ltd
WITH
19. | IA No. 288/2026 Single Malt Spirits Ms. Nishitha B Mr. Shabbeer Ahmed
(To implead) India Pvt Ltd
in Vs
Comp App (AT) (CH) Sreenivasa Rao
(Ins) No. 269/2025 Ravinuthala, The RP of
Nadhi Bio Products Pvt
Ltd
WITH
20. | IA No. 287/2026 GSB and Co. LLP Ms. Nishitha B Mr. Shabbeer Ahmed
(To implead) Vs
in Sreenivasa Rao
Comp App (AT) (CH) Ravinuthala, The RP of
(Ins) No. 270/2025 Nadhi Bio Products Pvt
Ltd
WITH
21. | Comp App (AT) (CH) Mahalakshmi Mr. VVSN Raju Mr. Shabbeer Ahmed
(Ins) No. 359/2025 Enterprises

For Additional Docs
IA No. 1075/2025
For Exemption

IA No. 1076/2025

Vs

Nadhi Bio Products Pvt
Ltd, Rep by its RP,
Srinivasa Rao
Ravinuthala




22.

IA No. 1588/2025
(For Intervention)
in

Comp App (AT) (CH)
(Ins) No. 561/2025

State Bank of India

Vs

RCK Vallal

(Deceased During the
Couse of PIRP)

Rep by C Sivasankaran

Mr. ML Ganesh

. N Madhusruthi

23. | IA No. 201/2026 Jana Chaitanya Mr. M Srinivasa Mr. Sheetal Srikanth
(For Stay) Housing Pvt Ltd& 2 Ors | Swaroop
in Vs
Comp App (AT) (CH) No. | Sriram Bhaskar
14/2026
24. | Comp App (AT) (CH) IDEB Grand Reality Pvt | Ms. Akshayaa Ms. Poornima Hatti R1
(Ins) No. 466/2023 Ltd Benjamin Mr. Srihari - R2 R3
For Exemption Vs
IA No. 1456/2023 Velayudham Jayavel &
For Stay 2 Ors.
IA No. 1458/2023
For Direction
IA No. 860/2024
25. | Comp App (AT) (CH) L Madhusudhan Rao Mr.Sriram Mr. Pranava Charan
(Ins) No. 202/2024 Vs Venkatavaradan
For Stay State Bank of India
IA No. 551/2024 Stressed Assets
Management Branch
WITH
26. | Comp App (AT) (CH) L Ramalakshmamma Mr.Sriram Mr. Pranava Charan
(Ins) No. 203/2024 Vs Venkatavaradan

State Bank of India
Stressed Assets
Management Branch

For Direction

S.No. | Case No. Name of the Parties Counsel for Appellants | Counsel for
Respondents
27. | 1A No. 289/2026 INTUC Union, Mr. P Ulaganathan Mr. Anant Merathia R1
(To Adv. Hg.) Shree Ambika Sugars Mr. Avinash Krishnan
in Ltd & Anr. Ravi- R2
Comp App (AT) (CH) Vs
(Ins) No. 94/2024 Anurag Goel,Liquidator
& Chairman of
Monitoring Committee,
Shree Ambika Sugars
Ltd & Anr.
28. | IA No. 275/2026 D.R Balakrishna Raja Mr. A Akash Balagee Mr. Ravi Rajagopalan
(For Direction) Ex-Director and R6
in Promoter of BKR Hotels
Comp App (AT) (CH) & Resorts Pvt Ltd
(Ins) No. 390/2025 Vs
S.R Shriram Shekar,
Liquidator of BKR
Hotels & Resorts Pvt
Ltd & 5 Ors.
29. | IA No. 284 /2026 D.R Balakrishna Raja Mr. A Akash Balagee Mr. Ravi Rajagopalan

(For Direction)

in

Comp App (AT) (CH)
(Ins) No. 396/2025

Ex-Director and
Promoter of BKR Hotels
& Resorts Pvt Ltd

Vs

MK Rajagopalan & Anr.

R1




30. | Contempt Case (AT) No. | Gandhar Oil Refinery Mr. Ajay Gagger Mr. Anirudh Wadhwa
07/2019 (India) Ltd R1
in Vs
Comp App (AT) (Ins) No. | Ragurama Krishnaraja
552/2018 & Anr.
WITH
31. | Contempt Case (AT) No. | Gandhar Oil Refinery Mr. Ajay Gagger Mr. Yogesh Jagia R1

08/2019

in

Comp App (AT) (Ins) No.

553/2018

(India) Ltd

Vs

Ragurama Krishnaraja
& Anr.

For Admission (After Notice)

S.No. | Case No. Name of the Parties Counsel for Appellants | Counsel for
Respondents
32. | Comp App (AT) (CH) T. Johnson, Mr. Pawan Jhabakh Mr. NP Vijaykumar R2
(Ins) No. 372/2023 Shareholder and
For Stay Suspended Director of
IA No. 1136/2023 the Corporate Debtor,
For Exemption Jeffson Universal
IA No. 1137/2023 Logistics Pvt Ltd
Vs
Anil Kumar Khicha,
IRP of Jeffson
Universal Logistics Pvt
Ltd & Anr
33. | Comp App (AT) (CH) Devadas K, Mr. K Pawan Jhabakh
(Ins) No. 35/2026 Suspended Director of
For Exemption Venue Promoters Pvt
IA No. 80/2026 Ltd
For Stay Vs
IA No. 81/2026 Prakul Thadi,Liquidator
For Direction & Anr.
IA No. 83/2026 WITH
34. | Comp App (AT) (CH) Maran M Mr. K Pawan Jhabakh
(Ins) No. 36/2026 Suspended Director of
For Stay Shaft Promoters Pvt Ltd
IA No. 85/2026 Vs
For Exemption Prakul Thadi,Liquidator
IA No. 86/2026 & Anr.
For Direction WITH
IA No. 87/2026
35. | Comp App (AT) (CH) Anny Johnson J Mr. K Pawan Jhabakh
(Ins) No. 37/2026 Suspended Director of
For Exemption Navigator Creators Pvt
IA No. 88/2026 Ltd
For Stay Vs
IA No. 89/2026 Prakul Thadi,Liquidator
For Direction & Anr.
IA No. 91/2026 WITH
36. | Comp App (AT) (CH) Selvaraj Moses G Mr. K Pawan Jhabakh

(Ins) No. 38/2026
For Exemption

IA No. 93/2026
For Stay

IA No. 94/2026
For Direction

IA No. 95/2026

Suspended Director of
Miller Builders Pvt Ltd
Vs
Prakul Thadi,Liquidator
& Anr.

WITH




37. | Comp App (AT) (CH) Maran M Mr. K Pawan Jhabakh
(Ins) No. 39/2026 Suspended Director of
For Stay Dublin Promoters Pvt
IA No. 98/2026 Ltd
For Exemption Vs
IA No. 99/2026 Prakul Thadi,Liquidator
& Anr.
38. | Comp App (AT) (CH) Enact Technologies Pvt | Mr. Amir Bavani Mr. PS Suman- R1
(Ins) No. 254/2024 Ltd
For Stay Vs
IA No. 683/2024 Mphasis Ltd & 2 Ors
39. | Comp App (AT) (CH) K. Parthiban Rasu Mr. Sudarshana Mr. Ashwin Shanbhag
(Ins) No. 11/2025 Suspended Director of Sundar R1
For Stay Star Trace Pvt Ltd Mr. Thriyambak J
IA No.950& 1009/2025 | Vs Kannan R2
R Venkatakrishana, RP
& Anr
40. | Comp App (AT) (CH) RK Distilleries (P) Ltd Mr. Jerin Asher Sojan
(Ins) No. 506/2025 Vs
For Exemption Sreenivasa Rao
IA No. 1421/2025 Ravinuthala, RP of
For Stay Nadhi Bio Products Pvt
IA No. 1422/2025 Ltd & 2 Ors.
41. | Comp App (AT) (CH) Gadde Taraka Ramarao | Mr. VK Sajith
(Ins) No. 645/2025 Vs
For Stay Transstroy (India) Ltd &
IA No. 1791/2025 Anr
42. | Comp App (AT) (CH) Gadde Taraka Ramarao | Mr. VK Sajith

(Ins) No. 646/2025
For Stay
IA No. 1792/2025

Vs
Transstroy (India) Ltd &
Anr

For Hearing

(Ins) No. 289/2024

AG

Vs

Trivitron Healthcare
Pvt Ltd

S.No. | Case No. Name of the Parties Counsel for Appellants | Counsel for
Respondents
43. | TA (AT) No. 262/2021 Adita Bio Sys Pvt Ltd & | Mr. CS Naman G Joshi
(Comp App (AT) No. 3 Ors.
01/2020) Vs
Suhas Yeled
Sharanabasappa &
Anr.
44, | Comp App (AT) (CH) V-Con Integrated Ms. Kritika Nagpal Mr.S Sathiyanarayanan
(Ins) No. 379/2022 Solutions Pvt Ltd R1
For Stay Vs
IA No. 894/2022 CA Uthukuli Venkata
For Exemption Rao Sujatha,
IA No. 895/2022 Erstwhile RP of Shaan
Technologies Pvt Ltd &
4 Ors
45. | Comp App (AT) (CH) Reichindia Pharma Mr. CV Shailandhran
(Ins) No. 140/2024 Ltd. Rep by its Mr. Ujjwal Jain
For Stay Managing Director
IA No. 376/2024 Syam Sunder Chidara
46. | Comp App (AT) (CH) Metabion International | Mr. Ashwin Shanbhag | Mr. S Sathiyanarayanan




For Admission (Fresh Cases)

02.00 PM

In the Court of Hon’ble Mr. Justice N Seshasayee, Member (Judicial),
Hon’ble Mr. Jatindranath Swain, Member (Technical)

S.No. | Case No. Name of the Parties Counsel for Appellants | Counsel for
Respondents
1. | Comp App (AT) (CH) Riju Ravindran Mr. V Shyamohan
(Ins) No. 62/2026 Suspended Director &
For Stay Promoter of Think and
IA No. 156/2026 Learn Pvt Ltd
For Condone Delay Vs
IA No. 157/2026 Shailendra Ajmera,
Delay in refiling RP of Think and Learn
IA No. 185/2026 Pvt Ltd & Anr.
For Admission (After Notice)
S.No. | Case No. Name of the Parties Counsel for Appellants | Counsel for
Respondents
2. | Comp App (AT) (CH) Think & Learn Pvt Ltd Ms. Lakshana Viravalli | Mr. Rahul Balaji R1

No. 137/2025

For Stay

IA No. 1539/2025
For Exemption

IA No. 1540/2025
For Direction

IA No. 1768/2025 &
200/2026

For Intervention

IA No. 1788/2025

(In Corporate
Insolvency Resolution
Process) through its
RP, Shailendra Ajmera
Vs

Aakash Educational
Services Ltd & 23 Ors

Mr. Shyamohan R2
Mr. AR Ramanathan
R10-R15

For Hearing

(Ins) No. 139/2025
For Exemption

IA No.374 & 375/2025
For Interim Relief

IA No. 376 &

1514 /2025

LLC

Vs

Shailendra Ajmera, RP
of Think & Learn Pvt
Ltd & 3 Ors

Kannan

S.No. | Case No. Name of the Parties Counsel for Appellants | Counsel for
Respondents

3. | Comp App (AT) (CH) Aakash Educational Mr. Vishnu Mohan Mr. Thriyambak J
(Ins) No. 50/2025 Services Ltd Kannan- R1
For Stay Vs Ms. Pooja Mahajan R2
IA No. 186/2025 GLAS Trust Company
To dispense with LLC & 2 Ors.
IA No. 187/2025

4. | Comp App (AT) (CH) GLAS Trust Company Mr. Thriyambak J Ms. Lakshana Viravalli

R1
Mr. Vishnu Mohan R2




INSTRUCTIONS FOR SMOOTH VC HEARINGS

1.

2.
3.

o o

Upon clicking the join button, the Learned Advocate/Authorized Representative/Party-in-Person shall enter the following
particulars: - (a) Item No. (b) Name (c) Appellant / Respondent / Party-in-Person
In case of mentioning, the Learned Advocate/ Authorized Representative/ Party-in-Person shall enter “Mentioning-Name”.
After joining, it must be ensured that the video is always on ‘OFF’ mode and the Mic is always on MUTE mode. Video should
be switched ON only by the Counsel for the parties/litigants to a case, when the concerned Item No. is called for hearing and
Mic should be UNMUTED only by the party speaking. All other participants shall keep their respective Mic MUTED.
Detailed instructions for joining video conferencing are made available at:
https://nclat.nic.in/sites/default/files/2023- 11/Instructions%20for%20joining%20Video%20Conferencing.pdf
The appearance slips may be sent at: vcnclatchennai5@gmail.com
Kindly follow the above instructions for joining video conferencing available on the website of the NCLAT.
For any technical support Parties may contact the following officials during the office hours on working days:
VC Support — Ms. Anusha, Ms. Hemavathy and Mr. Ram Prasath B.
(044-28880500), or through email on e-mail ID: vcnclatchennai5@gmail.com
Copy to: By the order of Hon’ble Member (Judicial)

Chennai Bench

1. Notice Board
2. Website: www.nclat.nic.in
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